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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 19.09.2022 (MONDAY) 

     COURT-IV 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 
 

   For Orders 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 176-178 

of 2020 & I.A. 

No. 3154, 3155 & 

3156 of 2022 
 

Vishal Ghisulal Jain 

Resulotion Professional 

Vs. 

Amar Universal Pvt. Ltd. 

 

Udita Singh 

Aniruth Purusotham 

G 

Aditya Dewan-R1 

  
  For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 1017 of 

2021 

 

Paragon Ceramics 

Vs. 

Rathi Ispat Ltd. 

 

Narender S. Yadav  

 

   For Hearing 

3.  Comp. App. (AT) 

(Ins) No. 09 of 

2020 
 

Prajendra Jaroli 

Vs. 

Jai International Pvt. Ltd. 

 

R. Sudhinder  Nilesh Deep 

4.  Comp. App (AT) 

(Ins) No. 61 of 

2020 & I.A. No. 

168, 169 & 364 

of 2020 
 

Sagar Shankar Bait 

Vs. 

Asset Reconstruction Company India 

Ltd. & Ors. 

 

Prashant S. Kejale Usha Singh-R1 

Manoj Kumar 

Mishra-RP 

5.  Comp. App. (AT) 

(Ins) No. 1104 of 

2020 
 

Vikas Aggarwal 

Vs. 

Asian Colour Coated Ispat Ltd. & Ors. 

 
With 

Parth Bhatia  Pooja Mahajan 

Savar Mahajan 

Avni-R4 

Shatrajit Banerji-R2 

6.  Comp. App. (AT) 

(Ins) No. 1105 of 

2020 
 

Sapna Aggarwal 

Vs. 

Asian Colour Coated Ispat Ltd. & Ors. 

 
With 

Parth Bhatia  Pooja Mahajan 

Savar Mahajan 

Avni-R4 

Shatrajit Banerji-R2 

7.  Comp. App. (AT) 

(Ins) No. 1107 of 

2020 

 

Archana Aggarwal 

Vs. 

Asian Colour Coated Ispat Ltd. & Ors. 

 
With 

Parth Bhatia  Pooja Mahajan 

Savar Mahajan 

Avni-R4 

Shatrajit Banerji-R2 
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8.  Comp. App. (AT) 

(Ins) No. 1108 of 

2020 

 

Kamlesh Devi Aggarwal 

Vs. 

Asian Colour Coated Ispat Ltd. & Ors. 

Parth Bhatia  Pooja Mahajan 

Savar Mahajan 

Avni-R4 

Shatrajit Banerji-R2 

9.  Comp. App. (AT) 

(Ins) No. 426 of 

2021 

 

Punjab National Bank 

Vs. 

Walia Traders Ltd. 

 
With 

Paritosh Budhiraja  Manish Panda 

Mrinal Bharat Ram 

Priyamwada Sinha 

10.  Comp. App. (AT) 

(Ins) No. 434 of 

2021 

 

Punjab National Bank 

Vs. 

Walia Traders Ltd. 

 

Rajesh Prasad  Manish Panda 

Mrinal Bharat Ram 

Priyamwada Sinha 

11.  Comp. App. (AT) 

(Ins) No. 1015 of 

2021 

Vijay Kumar Gupta 

Vs. 

Canara Bank  

 

Kushal Bansal  PBA Srinivasan 

Parth Tandon 

12.  Comp. App. (AT) 

(Ins) No. 471 of 

2022 

 

Gyan Chandra Mishra 

Vs. 

Three C Universal Developers Pvt. Ltd. 

& Ors. 

 

Deepak Agrawal Abhishek Anand 
Sahil Bhatia-R1 & 
R2 

 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 
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